
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT Or nSSApt: TAGALAND: MIZORAN4 AND ARUNACHAL PRADESH)

NO TIFI CATI ON
Dated: Guwahati, the 20b September, 2024

No.HC.VII-348(Pt.I)/2012/9500/A###ontherecommendationofthe
ludicial Academy, Assam, the Hon'ble Gauhati High Court has been pleased to

direct all the Grade-II & Grade-III Judicial officers of Assam, Nagaland, Mizoram

and Arunachal Pradesh to join a "Refreshet Programme on llarcotic Drugs

and Psychot oPic Substanes Actt 1955" scheduled to be held on

26-.09-2024 from 04:00 P.M. to 05:30 P.M. through virtual mode'

The link for joining the training programme is:

httPs: / / bit. lYl4etz8C4

T'te General Instructions for Training (online mode) for

participation is enclosed along with the Notification.

By Order,

Sd/- S.Dhar

REGISTRAR (JUDICHL)

Memo No. Hc.vII/348(ft,I)/2012/9601-9618/A Dated: 20-09-2024
Copy fonwarded for information & necessary action to:

' i. fne L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

2. The Secretary to the Govt. of Nagaland, Justice and Law Department,

Kohima.

3. The Secretary to the Govt. of Mizoram, Law and Judicial Department,

Aizawl, Mizoram.

4. The Secretary to the Govt. of Arunachal Pradesh, Law and Judicial

Department, Itanagar.

5. The Registrar [Admin./Vigilance/Esstt.(i/c)], Gauhati High Court,

Guwahati.

6. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.



7. The Registrar, Gauhati High Court, Kohima 8ench, Kohima / Alzawl

Bench, Aizawl / Itanagar Permanent Bench, Yupia.

(He is tquested to inform all the Grade-ff & Gnde'III
Judicial Officerc of his StaE b lbin the training Prqramme
thtough vhtual mde acadinglY).

8. The District and Sessions Judge,

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon / Cachar / Charaideo /
Chirang / Darrang I Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara / Golaghat / Hailakandi I Hoiai lJorhat / Kamrup (M) / Kamrup

/ Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur / Majuli / Morigaon /
Nagaon / Nalbari / Sivasagar / Sonitpur / Tnsukia / Udalguri / South

Salmara-Mankachar / West Karbi Anglong.

(He/She is rcguested to inbrm all dle Gnde-rr & Grade-

IIf fudicial Offierc under his/her @nbol about this

notification)

9. The Principal Judge. Family Court,

Kamrup (M) No.1/ No.2 & No.3 / Nalbari / Dhubri / Barpeta / Cachar

(He,/She is rcguesled to inbrm all lhe Crade-If &

Grade-flf .rudicial Offtcets under his/her onfuol about this

notification)

10. The Member Secretary,

Assam State Legal Services Authority / Nagaland State Legal Services

Authority / Mizoram State Legal Services Authority / Arunachal Pradesh

State Legal Services AuthoritY.

(He/She is rcguested to inforrn all lhe Grade-If &

Gnde-IIf Judicial O{fiets under his/her @nt ol ahout this

notifiation)
11. The Chief Judicial Magistrate,

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon / Cachar / Charaideo /
Chirang / Darrang I Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara / Golaghat / Hailakandi I Hojai lJorhat / Kamrup (M) / Kamrup

/ Karimganj / Karbi Anglong / Kokrajhar / Lakhlmpur I Majuli I Morlgaon /
Nagaon / Nalbari / Sivasagar / Sonitpur / Tinsukia / Udalguri / South

Salmara-Mankachar / West Karbi Anglong.
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(He/She is reAuesfud b inform all the Grade'If & Grade-

flr -ludicial offierc under his/her cont ol about this notification)

12, Shri Ajoy Kumar Basumatary, Joint Secretary to the Gow' Of Assam,

Judicial Department, Assam.

13, Snri Abhilekh Anjan Gogoi, Deputy Secretary to the Gow' Of Assam,

Jridicial Depaftment.

14. The Project Manager, Gauhati High Cout, Guwahati.

(He is ,equested to aPtoad the notificattbn immediably to

the offtcial website of the Gauhati High Court, Guwahati)'

15. The Administrative Officer, ludicial Academy, Assam with a request to

place the Notification before the Hon'ble Director, Judicial Academy'

16. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathak,

Gauhati High Court, Guwahati for his Lordship's kind information'

17. The C.A. to the Registrar General, Gauhati High Court, Guwahati'

IrHE LISTOF OFFICERS 8EREINABOVEtS NOT I{CCESSARILY III OROEROF SEI{IORITY]

lo.o/
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1. The tralnlng

"Microeoft

JUDICIAL ACADEMY, ASSAM

General Instructions for Irainino ( Online Mode)

programme will be conducted by using the Online Vc/tileeting Software

Terms. which will be two-way audio-video interactron'

2.

3.

4.

5.

via tlle Joining

PanioPants are to '
Link as noufied and also uP loaded in the websrte of ludicial Academy' Assam

Participants are requested to nePort online through pininq Link' at least 10 minutet

before the sdredsled time of video Conference and maintain punctuality'

Participants are to keep their Yideo Ot{' continuouslY throuolrout & till the

ggldcElgo-sflhelra!!lEg,

All the ParticiPanB are to follow the Vldeo Conference Protocols like: -

a

unmute themselves

b At the end of the deliberation of the Resource Person' Farticioants mav raite haod

s

raining without any network and conneclivity issue'

6. pankipants are to wear formar attire (befitting an officer) whire attending s'" training

7. Particlpants are to check the omcial websrte of lr'dicial Academy' essam fu u9dates'

8. loining Guide (Steps b€low are to be tollowc{):

D Click on the given link or type the given link on the brows€r'

> A new tab with a PoP-uP wlll oPen

. Select'OPen uit'o*n r"""nL' it you have Mi(rosoft Teams App in$alled in )our

c. Ensure proPer Internet connectivity with adequate data so that they (ztn attend the

OR
. Jn."f the pop-up and click on 'continue on this browser' '

> For Smartphone ft/lit'o*tt 
.r""' 

a"p"p ""t*i" O" installed bef-ore loining the VC

Note: - Queries and other informatlon'ito'gh e-mail may be obtained from: '

device

E-tlaal - suggEtion laa@9mail-com

Mobile: - 8723028535 / 8133998881

I Note:'The samc is essential for preparation'

repo(.

maintenance and submission of acculate


